05.05.2017 J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

05.05.2017

AT 2.15 P.M

1. BAIL APPLN. 119/2017
CRL.M.B 121/2017

HIGH COURT OF DELHI
04.05.2017

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

ROHIT TANDON VIKAS PAHWA, VIVEK SOOD
VS. ENFORCEMENT ARUNABH CHAWDHARY, AMIT SHARMA
DIRECTORATE VAIBHAV TOMAR, KINNORE GHOSH

SANJAY JAIN, AMIT MAHAJAN
KARNIKA SINGH, A. THAKUR
V. PASAYAT

REGISTRAR (LISTING)



